
IN THE MATTER OF: 

Sr. 
No. 

BEPORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

Kanaiyalal Vijayshankar Rajgor 

1 

Union of India & Ors. 

2 

3 

Versus 

ORIGINAL APPLICATION NO.16 OF 2025 (wZ) 

PUNE (WZ) BENCH, PUNE 

Place: Palanpur 

Particular 

.....Applicant 

Copy of Hon'able National Green Tribunal Order dated 
05.02.2025 & 24.04.2025 

Date: 27Jot) z5" 

... Respondents 

Joint Committee Site Inspection Report of Illegal 
Encroachments in the Great Rann of Kachchh (GRK) and 
Little Rann of Kachchh (LRK), where illegal pits have 
been dug and restore the area so that natural water of river 
Luni flows uninterrupted in District Banaskantha vide 
dated 14.05.2025. 

Joint Committee Site Inspection Report of Ilegal 
Encroachments in the Great Rann of Kachchh (GRK) and 
Little Rann of Kachchh (LRK), where illegal pits have 
been dug and restore the area so that natural water of river 
Luni flows uninterrupted in District Patan vide dated 
14.05.2025. 

Page No. 
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6-10 

11-15 

Filed For and on behalf of 

GUJARAT POLLUTION CONTROL B0ARD 

(T.A. Trivedi) 

Regional Officer 
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